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The epplicents were recruited in the

railway after recaiving the requisite tranining

L in the Lucknow Divisien Nor+thern Raillwa Lucknows.
7 Vs

vide impugned orcer 56 pests were dec lared @s surplus.

After declaring these poests 53 pGStS of reservation ;
j

clerks were creaved, The applicent frem whem no ,[

eptien was teken and whe has werked for several {

yesrs &S clerk und seme ef them waiting fer their

tyrn fer premetien teo the hicher peost were sent-te

as engudiry cum reservetion clerks for ° .rhlc:h they

This erder was imp lemented in
were shifted «nd

werk

‘had no experience.
First 32 persens out right

ph;ﬁﬁﬂ-
drewn but for remairing

1ster on 10 names were with
the oraede of g75=-1540 ne erder W&sS

1200-2040 no principle wa=s ebs2rved.
me same the applicant hés prayed
ulﬂted Te8e87 tog:ther

g the

aggrieved against t
the said erder of surrender

with the erders of junier persons shi ftin

L'applicin'b from the pest ef geods clerk te the pest

of enquiry reservetion clerk which ebvieusly was u

without <ny eption by them 1o b&
.The respendents have @ppes

stated thatl becaus® pf intreduction ef ﬂg be T
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quashed,
ted the ippliclt.ﬁ
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and have
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%_ of leng distence trains and reserved cesches in 't.her l
:r’-wt varieus ether treins the werk lead hegvily increased :
- nd thet is why Divisienel Rellway Mengger with

trhe cuncurrence of the Senier Acceunts Cfficer
sccorded the «sppreval fer surrencer ef 56 postis

e of geods clerks in various gredes end theresfier 53
f;* pests fer reservation clerks were created. Thus the
app licent's grievance that the creatien of the pests
was made by the Divisienal Reilway Mangger whe is .
not cempetent sutherity an sS sertion which has been
challenged by the respendents «nd accerding te them
the posts which have been abes lished were created by
enly higher superier sutherity but net by the
Divisienal Persenriel Menager more 56 it he«s net been

szid that he hzd done se under the gutherity ef ihe

-

compet-nt nutherlty. The respendents in the 5
subseguent affldavlts hagve «lse not explained this

thing very clearly and have stated that the Railway

. Beard vide letter dated 12,7.84 has given the pro-

cegure ef crestien and matchmg surrender of the pest

> The General Manacer, Nerthern H.a:l.]way vide letter

dated 17.3.86 reitersted the desire ef surrender of
surplus pests e«nd reemployment.at the pleces where
men were required snd in this connection circular
wes issued 3uin1:ly by three Heads ef department,
Planning, A ccaunts :nd Esteblishment. Thus it

cannot be said that it wes dene by the competent
autherity as was done by the three Heads ef Depart-
ment. It was dene sinee the posts were surrendered

surpdus and creatien ef pests wes done in ,v-:;riiqu;

grades and junier mest were transferred in thesras _,
mﬂ'ﬁﬂ’ﬂ'—i’ﬁ lnd the ptrcqni_,_;"gt was te be ms o,
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«utherity, the applicant had ne eptien for the s.me
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s the pest was gbelished but ss far 45 the seniority

e . e

of the applicent is cenfeirned thot eught te h.ve been
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mainteined but the ques{imn of senierity it eppears
did net receive the attenticn of +he cempetent
sutherlty ond accerdingly so far as the creation of
the posts are cencerned, the applic.nts h.ve ne claim

ever the same und it is the discretien of the *

depariment te create posts er te abolish the pests
but while abelishing the pests and creating new
Fpests, the seniority cannet be taken away «nd
accerdingly this <pplicetien is «llewed enly te
the extent that the respendents are directed te
méintéin the senierity ef the &pplicent whe shall

net be placed junier te his jundier: and his pesitien 8

—

over all #is juniers frem the angle of date ef

entering inte service,will be mainteined,

t

g . Dated: Allshabad
nd Sept., 1992
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